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Dated: 10=2=94 .

Ms .N,D.Booch for Shri S.Natarajan counsel
for the applicant. Shri S.S.Karkera for Shri
P.M.Pradhan for the respondents.

Shri Karkera pray”s .for tifley It is
made clear that no further time will be
given as this 1is oldest matter before
us. ) :

Put up on 16=2-.94,

(Smt.Laskshmi’Sagglnathan) TM.R.KolhatKar)
Member(J) Member(A)
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